
63 Message from | RAJYA SABHA] Lok Sabha 64 

MR. DEPUTY CHAIRMAN : The House   
stands    adjourned   till   2   P.   M. 

The   House then   adjourned   for 
lunch   at   seventeen   minutes past 
one of the clock. 

2 P. M. 
The House reassemble efter lunch at two of 

the clock, the VICE-CHAIRMAN (SHAI AKBAR 

ALI KHAN) in the Chair. 

MESSAGE FROM THE LOK SABHA 

THE   FTNANC-F (No.2) But.,  1971 

SECRETARY; T have to report to the House 
the following message received from the Lok 
Sabha signed by the Secretary of the lok Sabha : 

"Tn accordance with the provisions of Rule 96 
of the Rules of Procedure and Conduct of 
Business in Lok Sabha, I am directed to enclose 
herewith the Finance (No. 2 ) Bill, 1971, as 
passed by Lok Sabha at its sitting held on the 
31st July. 1971 . 
2. The Speaker has certified   that    th is Bill is a 
Money Bill  w i t h i n  the meaning irticlo   lit)   of  
the   Constitution   of India." 

Sir. I lay the Bill on the Table. 

RESOLUTION URGING THE GOV-
ERNMENT OF INDIA TO RECOGNISE THE 
SOVEREIGN DEMOCRATIC REPUBLIC OF   

BANGLA  DESH,—continued 

SHRI BRAHMANANDA PANDA (Orissa) . 
Mr. Vice-Chairman. I would rather say that it is 
unfortunate that we have got this Resolution to 
discuss before the House. Not only in this House 
or in the other House but almost all the people 
living in I n d i a  are agreed that Bangla Desh 
should be recognised by the Government of India. 
Now the question  is   whether  it 

should be immediately done, here and now, as 
Mr. Chagla has said or, as the Mover of the 
Resolution says, whether it should be done before 
the end of this session or whether it should be 
done at an appropriate time, as  the  Government 
says. 

So there is no quarrel so far as asking for the 
recognition of Bangla Desh either from this side 
or that side. Mr. Chagla and others—not only they 
but even a school-child of the 5th or 6th 
standard—know the story of Bangla Desh—its 
inception "as last Bengal and the gradual 
development into Bangla Desh is a story of 
misery, horror, of brutality and of fire. So I am not 
going to cover those things which are already 
covered and described in detail by 1 ious speakers. 

Sir, the question is, the recognition has to be 
accorded by Government. Now, Sir, there is a 
saying that you cannot conduct a war 
democratically nor can diplomacy be popular. 
These are very delicate things, want to conduct a 
war and if you want to deploy your armed forces 
you cannot take decisions about it in Parliament 
and say here that this commander should   ed 
there, that battalion should be moved to another 
place and so on. 

SHRI SUNDAR SINGH BHANDART: Is 
this a Military decision ? 

SHRI BRAHMANANDA  PANDA: I am 
giving an illustration.. In the same way 

iacy cannot be a popular thing. You cannot 
spea^, out everything. You cannot keep a!! your 
books open because that    is a game  to be played 
with Govern- 

with your own enlightened national 
interests in view. There arc certain people in this 
country who are saying that immediate 
recognition should be given to Bangla Desh. Sir, 
I am for recognition because I suffer most when I 
see that the freedom fighters are suffering. Mr. 
Chagla has said that tears come to his eyes; I 
would in his position wipe out my tears and  with  
a 

>.nd  collected  mind view  the whole 
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situation and come to a decision. So far as 
the Government is concerned. Government 
has always to deal in realities. There can be 
no question of hypothesis in a Government 
taking a particular action. In that view I 
would definitely leave it to the judgment of 
the Government to do it at the appropriate 
time. 

SHRI RAJNARAIN : Same thing ? 

SHRI BRAHMANANDA PANDA :  I 
will justify my case. Not that now that I am 
speaking from the Treasury Benches I am 
supporting the Government. Even if I were a 
supporter of Rajnarain I would have 
submitted the same thing because this is not 
a question of parties; this is a national 
question. Now, Sir, they say that 
Government should give immediate reco. 
gnition and also help them with arms 
supplies and other things that are necessary 
for the freedom fighters and then things will 
be all right. But I do not agree with that 
point of view. Sir, recognition means, 
whether you declare war or not, Pakistan is 
bound to declare war and you have lo take 
the entire burden—Mujib-nagar from where 
the Government is functioning today—on 
yourself; in that case do you think you will 
be serving the cause of the freedom fighters 
there ? We will definitely not be doing a 
service to them. And what will happen if 
you get into a war ? After the second world 
war we know wherever wars have started 
they have not ended. Even in our 
confrontation with Pakistan in 1965 what 
happened ? It was a political solution that 
was reached and that is your Tashkent 
Agreement. Nowadays wherever wars start 
in the battle fields it never ends. And any 
student of international politics knows that 
now there is a trend of change in the 
political power pattern in the world. It is not 
that America is running to Chou out of love; 
it is because the American Dollar is terrified 
by the Japanese Yen and the West German 
Mark. It is to safeguard their own economy 
and their markets outside.   They can- 

not now compete in the Asian market 
because Japan is the biggest competitor 
there and in the European market West 
Germany is their biggest competitor. The 
warmongers and the people in the Pentagon 
think that if there is a world conflagration 
their production will rise by 300 per cent 
and out of that if 150 per cent is dumped 
either in the pacific or in the Atlantic 150 
per cent will remain for home consumption. 
All these merchants of death and destruction 
will squeeze their blood and also give a little 
employment to their poor people because 
America is also suffering from 
unemployment. The last American Budget 
was a deficit Budget. So there is no more the 
question of the Dollar ruling the entire 
world. The Pattern is being changed. I do 
not know whether it will change but the 
trend has started. In that view and also with 
our enlightened national interests in view we 
should consider every situation in the light of 
the realities of the situation and then come to 
a decision to take action. In that case I 
would advise the Government not to rush 
into things. 

Now, what is America's next game ? It is 
not simply to discover the world, as Mr. 
Biju Patnaik said, that our Minister of 
External Affairs went all over the world. He 
has already discovered the world. It maybe 
that Mr. Biju Patnaik is trying to discover 
something more. Now, what happens ? 
America is terribly losing in the Vietnam 
war. They have taken a view of the Chinese 
market. Secondty, they want to come out of 
their involvement in Vietnam with grace. 
They would have done it peacefully, but the 
mongers of war in the Pentagon will not 
allow the Nixon administration to keep 
quiet. They want war somewhere or other. 
They want to transfer Vietnam into Bangla 
Desh and if we get ourselves entangled in 
that we will be a party to that war. That war 
also is not going to end so soon. Therefore, I 
think the stand taken by the Government is 
the most correct stand and in steering the 
ship of state over tidal waters we  need 
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[Shri Brahmananda Panda] not worry 
about private apinion. Private opinion will not 
help in running a Government. We have to 
take things as they are, accept things as they 
are, and act keeping our national interests in 
view. We must not follow our friend, Mr. Biju 
Patnaik. Unfortunately, he made a little drama 
and walked out of the House. He is not here 
now. He said that during 1962 he gave advice 
to Mr. Nehru. I would rather say that Mr. Pit _ 
na'k misguided Mr. Nehru by saying that the 
Chinese forces on the other side of the border 
were not adequate and he could take an 
adventure and the same Mr. Patnaik talks of 
war and war. Who wants war ? The poor man 
does not want war. The socialist, Mr. 
Rajnarain, does not want war. War is wanted 
by capitalists, by industrialists, by gangsters, 
by people who want to make money. I know 
that Mr. Biju Patnaik's industries are in a very 
bad condition and if there is a war he will ask 
the Government to give permits and licences 
so that he could mint money. That is the 
interest which will serve Mr. Bhandari or Mr. 
Biju  Patnaik     .... 

SHRI SUNDAR SINGH BHANDARI : 
Is this the way in which you interpret Mr. 
Biju Patnaik's speech ? 

SHRI BRAHMANANDA PANDA : War, 
whether it is for Bangla Desh or anything else 
is always bad. I am sorry Mr. Patnaik attacked 
all our Generals. Through you, Sir, from this 
House I pay glorious tributes to the Indian 
Armed Forces. I appeal to our Armed Forces to 
be ready for any eventuality that at any time 
may come, so that people who talk in America's 
language, people who talk in Mr. Rajnarain's 
language will know their place and will know 
their size. I am proud of our Armed Forces. 
They have fought wel I in 1965. They had 
fought well in the second world war. I am not 
going to accept that our Generals are not 
prepared. I know when Mr. Patnaik says that 
he was a freedom fighter and for four years he 
was in jail, after  the     I 

attainment of freedom how he cashed in by 
getting his industries and how many crores 
he made out of them. Also, in 1965 it was 
alleged that an airline owned by him, when 
goods were to be airlifted and dropped to the 
Jawans, was found to drop goods elsewhere. 

SHRI NAGESHWAR PRASAD SHAHI 
(Uttar Pradesh) : He was in the Congress. 

SHRI    BRAHMANANDA   PANDA: 
If he acts against the national interest, I will 
not spare him. 

SHRI  BRAHMANANDA   PANDA   : 
Through you I want to assure Mr. Rajnarain 

that all my life is an open book. For twenty 
years I have been in politics. If anybody 
says or if anybody can prove that I have 
made even a pie wrongly, not only I will 
retire from this House but I will retire from 
politics altogether. My life is an open book. 
Therefore if anybody, even Mr. Om Mehta, 
does anything wrong tomorrow and if it 
comes to my notice, I will ask Mr. Om 
Mehta and then I will alse join issue. We 
have come to a stage in our life, in our 
country. We are not going to have the old 
techniques, we want a clean and good and 
also an efficient Government so that we can 
proceed with our ambitions. Mr. Biju 
Patnaik made another allegation that we are 
training a guerilla   .   .    . 
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SHRI BRAHMANANDA      PANDA : 
Mr. Bhandari, you will please bear with me. 
I am countering his points because they 
concern the whole debate here. I am not 
talking anything irrelevant. He has made 
another allegation that we are having 
training camps inside our border and 
training guerillas and sending them. Sir, it is 
completely a lie. it is unfounded. There is no 
camp on our side of the border nor have we 
directly or indirectly got. anything to do 
with their warfare. It is their fight, they are 
fighting. If anybody is there who says that 
there are training camps inside our border 
and we are sending pejple there. I may 
humbly say that he is talking Yahya Khan's 
words and not reflecting Indian views. I 
would say that they will have to fight their 
own battle and they are doing it. It is only 
we people who are feeling that they are 
weak. 

Sir, some hon. Member, pointed out that 
there is a fear that if you recognise, what 
will China do ? If we recognise, what will 
America do ? If we recognise what will our 
country do ? I would like to say that we are 
a nation. We are not a small island left out in 
the entire world. When you co ne to a 
decision, it is generally on a balance of 
facts; you have to know the realities; you 
must know where to take a decision and how 
to take a decision. You have to take into 
account who your enemies are, who your 
friends are, what will be the political aspects 
and what will happen, and the international 
complications can never be forgotten. That 
is why I say to my good friend Mr. 
Mukherjee, not to be impatient. I know his 
feelings on Bangla Desh. They are deeper, 
he is more sincere, and he feels hurt more 
than I because he happens to belong to the 
same culture and language . . . 

SHRI CHITTA BASU  (West Bengal): 
It is not a question of him. 

SHRI    BRAHMANANDA    PANDA : 
Personally and individually, I would rather 
give that complement to him. But these are 
not things to be decided or to be calked about 
or discussed openly on the floor of 
Parliament. And when such a Resolution 
comes up, it is natural that there will be a 
controversy. Some will say in favour of it, 
some also will speak against it and that will 
not help the morale of the fighting people 
there who are now every day fighting and 
dying in trenches and in the fields and who 
are also carrying on all sorts of guerilla 
warfare. It will not help their morale. So, let 
us discuss this and try to know whatever to 
be got from the Government, but let us leave 
it to their judgment because I dare sav—I do 
not say that they in the Cabinet are better and 
wiser than Mr. Rajnarain—always a 
Government is in touch with the realities, 
more than others. We may know certain 
facts from newspapers, from some other 
places, we may come to our conclusion with 
that analysis, but they are the people who are 
concerned with realities. If at all it is to be 
decided whether it is war or it is recognition 
or non-recognition, it is the Government and 
their agencies who collect mateiia! and who 
are posted with uptodate facts that alone can 
do it. 

SHRI CHITTA BASU : Then Parlia-
ment has to be overruled. 

SHRI BRAHMANANDA PANDA : I 
do not say that Parliament will be overruled. 
I am as good a Parliament Member as you 
are. 

SHRI KALYAN ROY : You are even 
better. 

SHRI BRAHMANANDA PANDA ; 
There are many things. I do not want to 
retort. 



71 Re recognition of [RAJYA SABHA1 Rangh Oeth      72

 
If anybody says that we are having training 
camps on this side of the border and 
training guerillas for the Mukti Fouj, I 
refute that charge. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): Thank you. 

SHRI BRAHMANANDA PANDA : 
Some friends drew the attention of the 
House to the history of the past. But for me 
the future is history and not the past. It is the 
future history that counts. My friends quote 
so many things from the history. But I look 
to the future as history. With our 
statesmanship and with our wisdom we can 
bring back glory to this anicent nation. India 
is a great country. I never say that we are not 
a great country. I am proud of it. We are a 
great country, and we should always look 
forward to create history and not look back. 
We are creating our own history. Let us look 
at the history with a different angle. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) : Thank you. 

SHRI    BRAHMANANDA     PANDA: 
Let us read the history in terms of our 
people and not in terms of capitalists, 
Maharajahs and Saudagars. 

Therefore, Sir, as the Government are 
aware of the sentiments of the country, of 
both Houses of Parliament they should 
always be in touch with the realities as they 
are. 

Again, before concluding, I would 
appeal to our Armed Forces, after paying 
them my glowing tributes, to be ever pre-
pared for any eventuality which may be 
created at any time because they are the 
people who will defend the nation at the 
borders, they are the people who will 
defend our homelai d and the borders. They 
are the real people. Thank you. 

THE LEADER OF THE OPPOSITION 
(SHRI M. S. GURUPADASWAMY) : Mr. 
Chairman, Sir, 1 have listened carefully to 
the debate and many points have been made 
by my friends. In the past also we have had 
many useful discussions on this issue. I am 
wondering, Sir, whether there is any change 
since we debated last, any change in the 
attitude of the Government. In spite of the 
fact that there has been considerable shift 
and change in the material situation in 
Bangla Desh, the Government of India 
seems to be sitting quiet and on their face 1 
see nothing but inaction. In their outlook I 
see nothing but chronic complacency. 
{Interruption) That is what I am seeing. If 
you see something else you can tell later. 

Sir, there are moments in the history of a 
nation, very rare moments which cannot 
come back. In my view. Sir. such a moment 
arose in the month of March, on the 25th of 
March, when the freedom fighters, the 
leaders of the popular forces, declared their 
independence. And the Government of India 
was expected to play a useful role. I for one 
thought that the Government would play a 
role of helping the construction of a statue of 
liberty in Bangla Desh. I for one thought 
that they would be the architects of the 
freedom arch in that area. But sadly I find 
to-day that they seem to be in a desperate 
mood of writing the epitaph on the funeral 
structure of Bangla Desh. Sir, as I said, rare 
opportunities come very rarely to a country. 
And that opportunity has been missed by the 
Government of India. If the Government of 
India had correctly assessed the situation, 
had the wisdom and the courage and the 
forethought, it would have been possible for 
the Government of India to respond to the 
call of the freedom forces of Bangla Desh 
and the Government of India would have 
really helped the freedom forces if early 
recognition had been accorded. Sir, we are as 
a nation losing that opportunity very fast, a 
golden opportunity, a rare opportunity now 
slipping  away iron- 
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our hands, an opportunity which if it had 
been seized would have brought about a 
miracle of change, a metamorphosis which 
would have created a new Government in 
Bangla Desh, a new political reality, which 
would have enabled these forces to establish 
a sovereign democratic Government. It is 
known that without sympathetic external 
assistance by fraternal groups and nations, 
no freedom struggle will be a success in this 
world It is so because the other like-minded 
nations also come in automatically. They 
have got to play a role; they influence 
events. I ask this Government most humbly 
whether they have played their role 
properly, whether they have conducted 
themselves well, whether it is not a fact that 
this rare occasion has been allowed to slip 
away from our hands. The Government is 
still harping upon recognition being given 
late. Mr. Swaran Singh is not opposed to 
recognition. Neither is he for recognition. 
This is a very curious position to take. This 
House is faced with a situation where the 
Government is neither positive nor negative. 
I can very well understand if the 
Government says that we are not concerned 
with Bangla Desh and we are not 
recognising Bangla Desh. That is not the 
position of the Government. Nor does the 
Government say that they would accord 
recognition. Therefore, 1 say, the 
Government is playing the typical, classical 
role of Hamlet. You know, Sir, what Hamlet 
in the play did...''To do or not to do." The 
Government of India is in a similar situation 
to-day—to do or not to do. They have got 
strength. They have got power, I am sure. 

SHRI SASANK.ASEKLHAR SANYAL 
(West Bengal) : The Government knows 
very well what to do and what not to do. 

SHKI M. S. GURUPADASWAMY : 
They have got the wherewithal to face the 
situation. But the tragedy of the Government 
is there is no awareness on their part, there is 
no appreciation of the reality. They do not 
know that the opportu- 

nity is slipping from their hands. Do they 
honestly ibeliev j that in a distant future 
there will be opportunity when they will 
recognise Bangla Desh ? Are they honest 
about it'? Is it not a fact that it is their 
hesitation, their procrastination, their 
vacillation, looking outside always, not 
looking to themselves, which has caused a 
great damage to ourselves and which has 
caused a great damage to the freedom 
fighters ? The Government started by saying 
that Bangla Desh is not the issue of Bangla 
Desh alone, but that it is also an international 
issue. There they went wrong. It was 
primarily their issue and our issue. And 
having taken that fals« position, they had to 
justify themselves, they had to have globe-
trotting, they had to send the ir  emissaries, 
Ministers and others, to other countries. 
Instead of taking a decision here, they 
resorted to globe-trotting and navels abroad. 
They made it an international issue. And 
with what results '.' Today because of our 
own action in trying to make it appear an 
international issue, we gave opportunity and 
scope to other powers, in particular, the 
United States, to twist and change the very 
character and nature of the struggle. When 
we said it is an international issue, the other 
Governments naturally felt happy that they 
could intervene, that they could suggest 
many things. Today there is a suggestion 
that observers on behalf of the United 
Nations have got to be there both on the side 
of Pakistan and India. And we are opposing 
it. Do they realise that this is also one of the 
consequences that overflowed from the 
policy adopted previously ? Do they imagine 
that the international powers, the big powers 
in particular, will bale us out ? The Soviet 
Union is not interested to change the balance 
of power in the sub-contincut. The United 
States is not interested to change the balance 
of power in the subcontinent, nor is China, 
nor is the Arab world, nor are other 
European countries, nor is Japan. This is the 
reality. They do not want to change the 
balance of power and they do not, therefore, 
want  to see 
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[Shri M. S. Gurupadaswamy] that 
Pakistan  is in trouble. They would like to 
maintain  the   status  quo.   Was it not known 
before ? Many of us said on the   floor    of   
the    House    long    back that    we    should     
not       run      about like     helpless      
people      seeking    help and assistance from 
otner countries. My contention is if we had   
acted long back, three months   back,  within   
a   fortnight when the Bangla Desh struggle 
began,   if we had accorded recognition and if 
we had accepted the political and military 
implications of that   recognition,   the    
refugees would not have come to India. It   is 
my contention we got the refugees because of 
our own policy. We   expressed sympathy 
here,  we    expressed    sympathy  in   Lok 
Sabha, and      promised    them    support. 
But  the  result   is that the Bangla forces did 
not get   any  help and the Pakistan Army 
became more  ruthless   because   we were   
not   taking any   interest excepting 
expression of sympathy.   The consequence 
was   that   there  was   a huge  exodus of 
refugees.   Please believe me when  I say, if 
we had accorded   recognition to Bangla 
Desh and taken adequate  steps to   help 
them, the problem of refugees would not 
have   been   there   in   India.   These   very 
refugees would have been  converted into 
soldiers   and   fighters.     Because  of our 
failure, they have become refugees on our 
land.   This  is the tragedy.   This is the 
consequence of inaction.   This is the con-
sequence of chronic complacency and  this is  
the consequence of mis-application of 
judgment  or   taking   wrong     judgment. 
The refugees have to be cared for.   The 
whole nation is undergoing  suffering,   the 
whole economy is collapsing and the whole 
eastern part of India is exposed to  danger, for    
what ?    For   the   stupidity   of this 
government.   The   government   has   been 
stupid,   Sir, I must   say.   Their   policies 
have been absurd.   If  they have not been 
mentally    prepared  to    support    Bangla 
Desh.    .    . 

KUMARI       SHANTA        VASISHT 
(Delhi) :     Our industry is collapsing   an. 

economy is collapsing.   Will a war give 
fillip to industries ? 

SHRI M.  S.  GURUPADASWAMY : In 
my previous speech on Bangla Desh   I made 
one observation.   I want  to repeat that   for   
the   benefit for the hon.   lady Member.   I 
said on the other occasion that without 
declaring an open war, Pakistan has   
imposed   on us burdens   which are more 
than war burdens.   Is it not a fact ? I think 
declaration of war against Pakistan would 
have been much better than being inactive.   
So, without war we are facing war burdens.   
This  is the kind of tragic situation we are in 
today.   Is it not a fact. By sheer   
helplessness   and   hopelessness of   this   
government,   our  country   has been     
dragged     into     this     dangerous 
economic collapse followed by    political 
instability.       There    was     an    oppor-
tunity to create an atmosphere of political 
stability   and  peace and to bring about 
development in this area.   What is happen-
ing today ?   What will happen tomorrow '? 
My own forecast is—I pray that this forecast 
may not come true—that if this situation is 
allowed to remain in a fluid state, the whole 
area will be taken over by the extremists—
call  them by any name you like.   The 
economic  burdens  caused   by refugees will 
be so immense that the economy   will go out 
of gear.   It has  gone already  out of gear.   
Perhaps the Prime Minister and   the 
Government   of India may  try to find out   
an   alibi  for  their inaction and this 
economic collapse.  They will say :  "Oh !    
There are  refugees and therefore we cannot 
bring about development; we cannot have 
economic growth". This alibi  should not   be 
given   by   the government.   They have no 
moral authority to give this kind of alibi. 

1 pose this question, What is the 
alternative before us ? Let us face this 
squarely. We have 75 lakhs of refugees and it 
may go up to iO millions in course of time. 
Do they want to send these refugees ? Do you 
think they will be able to do that in the 
immediate   future?   Is it 
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the contention of the government that the 
Mukti Fauj forces will be able to establish 
their authority and take over the country and 
drive away the military forces of West 
Pakistan ? If that is so, I say 1 am sorry for 
this kind of assessment. 1 for one believe 
that Yahya Khan's Army is already strong 
compared to the Mukti Fauj forces. They 
have got sophisticated equipment. Big 
powers are involved in this. Sardar Swaran 
Singh is following a policy of non-
invol\ement. The truth is that there is 
involvement of big powers in this, including 
Soviet Union. Soviet Union has not come 
forward and said that they are in sympathy 
with the freedom fighters. 

SHRI KALYAN ROY : They have. 

SHRI  M. S. GURUPADASWAMY: 
They have only condemned genocide. 
Americans are giving them positive help. 
China is supplying arms. Several middle east 
countries are actively involved in assisting 
the West Pakistan regime. In this situation, 
do you expect Bangla Desh forces and the 
freedom fighters will be able to triumph? 1 
do not think so. If you say that they will, it is 
foolhardy. I am putting this question before 
the Minister. Do you think that the refugees 
will be going back within six months, one 
year or two years ? If they want to send them 
back, what measures they are going to adopt 
? They are harping upon the idea, and they 
have been telling Members of Parliament, 
that Bangla Desh is not Indo-Pakistani affair. 
Has it not become an Indo-Pakistani affair ? 
You may repudiate. Are you not criticising 
the regime of Wast Pakistan ? Is there no 
confrontation with Pakistan ? The Home 
Minister said the other day that our forces 
are posted on the Indo-Pakistani border. 
They have repeated it ad nauseum that Indian 
forces are ready to meet any contingency and 
they are going to defend our country and 
interests. Do you think that Pakistan Army 
will provoke us to make war against  them ? 
It  is  not 

in  their self-interest.    Why   should  they 
declare war against us ? 

SHRI BRAHMANANDA PANDA : 
One clarification   .    .   . 

SHRI M. S. GURUPADASWAMY: I do 
not yield. I am giving my own analysis of 
the situation. Pakistan is not going to oblige 
us by declaring war against us. You believe 
me. There may be skirmishes to a small 
extent, here and there. Some friends gave 
the figures of death on the Indian side of the 
border. But I say there will be no general 
war. Pakistan will not take initiative in 
declaring war against India. Why should 
they ? They are having free run in Bangla 
Desh. There is no trouble for the Pakistan 
Army there. It is said in certain quarters that 
the Mukti Fauj forces are harrassing West 
Pakistan Army. They have no food supplies. 
Therefore, they will be starving out of 
existence. Can you believe all these ? Can 
you mouth these ? Sir, the Army will have 
the food supplies first and foremost. It is 
always the people who suffer. How long 
can this harrass-ment be maintained by the 
Mukti Fauj '? Not for long. Is it contended 
seriously that the morale of freedom fighters 
is very high today ? 

AN HON. MEMBER: It is high. 

SHRI M. S.   GURUPADASWAMY: 
May be high for the time being. I may 
concede that. But, is it so high which will 
enable them to achieve victory in the end ? 
I do not believe this. Therefore, Sir, the 
question is this : What is the strategy, what 
is the policy, what is the attitude, that we 
should adopt ? Firstly, to see that the 
Bangla Desh forces are helped and, 
secondly, to see that conditions are created 
in Bangla Desh in such a manner that the 
refugees we have on hand may go back. But 
there is no answer to this except the 
helplessness on the part of the Government 
. 

But the question is this: Where is the 
alternative for us except to have a confron- 
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[Shri M. S. Gurupadaswamy] tation with 
Pakistan ? I am not a warmonger. But, where 
is the alternative for us ? Do you mean to say 
that there will be a peaceful settlement 
between West Bengal and Bangla Desh 7 Do 
you mean to say that the refugees will go 
back and settle down and will shake hands 
with us after some time ? I do not believe so, 
Sir. The purpose of this resolution js very 
clear. The resolution says that we should 
accord recognition within a short time. And, 
Sir, the time is already late and time is our 
enemy. We have already missed the oppor-
tunity, the occasion, when we had to 
recognise Bangla Desh. I know there is an 
amendment from a friend on the other side. 
The amendment says that the Government 
should recognise Bangla Desh at the 
appropriate moment. When is the appropriate 
moment coming ? I do not know, Sir. Even 
the Government is saying that. When is it 
coming, Sir ? May I tell him that the 
appropriate moment is already passed and it 
will never come ? 

Sir, perhaps Mr. Swaran Singh will 
recognise Bangla Desh after its death. 

SHRI KALYAN ROY : He will do the 
same thing which they did to Czecho-
slovakia. 

SHRI M. S. GURUPADASWAMY : 
Yes. Perhaps after the death of Bangla 
Desh they will recognise and will 
give       recognition, recognition        in 
the sense that we will remember that once 
upon a time these was a Bangla Desh 
movement and the people of Bangla Desh 
rose in revolt against the atrocities of the 
Pakistani Army and they   died . . . 

SHRI KALYAN ROY :  Heroically. 

SHRI. M. S. GURUPADASWAMY: . . . 
heroicially, as my friend put it, and we 
would erect a memorial or write an epitaph 
on the tomb of Bangla Desh. That is what 
we will do Thank you,  Sir. 
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SHRI BRAHMANANDA PANDA: No, 

no. I did not say like that. 

SHRI SUNDAR SINGH BHANDAR1 : 
I would like you to look into the record. 

SHRI BRAHMANANDA PANDA : I 
said that, recognition at appropriate moment 
should be left to the Government. 

SHRI SUNDAR SINGH BHANDARI: 
Recognition, or no recognition, that was the 
word you used. It is good that you take it 
back. 
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SHRI BRAHMANANDA PANDA : It 

was not said by Mr. Chagla. 

THE VICE CHAIRMAN (SHRI 
AKBAR ALI KHAN) : No interruptions 
please. 

There are others to speak. 
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[MR. DEPUTY CHAIRMAN in the Chair.] 

SHRI S. G. SARDESAI (Maha-rashatra): 
Mr. Deputy Chairman, the demand for the 
recognition of the Government of Bangla 
Desh has been placed before this house as 
well as the other House. And government has 
often taken the position that they are not, 
opposed to this demand in principle, they 
accept it in principle, but they would give 
recognition to the Government of Bangla 
Desh at the appropriate time. But the fact 
remains that the insistence that this thing 
must be done immediately without any 
further delay has been growing not only in 
this House and the other house, but all over 
the country. This is the thing about which 
government must think today. This insistence 
is growing within the ruling Party itself. It is 
not just the question of opposition Parties. 
Why is this insistence growing? It is grow- 

ing for certain patent fact which everybody 
can see, namely, that if this issue is delayed 
any longer, then it will bring greatest 
disaster in future not only for Bangla Desh, 
but for our own country. Government very 
often comes forward and says that they have 
been giving a certain assistance to the 
freedom fighters of Bangla Desh That need 
not be denied. It is also a fact that the Mukti 
forces inside Bangla Desh are getting better 
organised and their actions are more 
effective and are carried out in a co-
ordinated way. 

But the other side of the picture is there 
and it is that which causes us concern, 
namely, that despite all these activities, week 
after week and month after month, this 
government is being forced into a defensive 
position. It is being cornered, it is being 
outmanoeuvred and it is being put in a 
position where the final victory for which we 
are fighting becomes difficult. Take the very 
recent peciod. Refugees are growing in 
number. We go on saying that the number 
was 3J millions till a few weeks ago—which 
was a staggering figure—and now it is 8 
million. One does not know where it is going 
to end. Only a few months ago Yahya Khan 
said that he wants no war with India and he 
is convinced that the Indian Prime Minister 
wants no war. This very Yahya Khan now 
threatens India with war. Even when the 
Foreign Minister was touring the United 
States, he was assured that no further supply 
of arms will be made to Pakistan by them. 
Now not only has that been accepted, but 
openly they say that they are going to 
continue supply of arms to Pakistan. The 
idea which was first floated by Prince 
Sadruddin is now taken up by the Secretary 
General of the United Nations and is now 
openly being pressed for by the United 
States, namely, that United Nations 
observers should be sent to India. What is its 
meaning ? Its meaning is very simple, 
namely, that the Western powers, the United 
States and China in  its own fashion 
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want to continue to arm   Pakistan's military 
junta to enable  it   to butcher and massacre 
the people of Bangla Desh and to drive 
millions and millions of them into India and 
to go on giving us all sorts of sermons and 
on the top of that they want to send these  
observers   to  India to gag us hand and foot 
so that we are not able to support and help 
Bangla Desh.   This is happening day after 
day.   If there is any objectivity or any 
judgement   based   on facts, I want to tell 
the Foreign Minister that the taste of the 
pudding is in   the eating;   I want to ask him 
: Is our policy yielding the result which we 
want ? If not, it is no use going on saying 
that you have good intentions.   It is said in 
the Bible also, and not in an ironical sense, 
that the path of heaven   is also paved with 
good intenticns.   The question is this :   
What is the actual, concrete, total  result of 
this policy ?     What is the total result   after 
four   months ?   Our   aim   is  to   streng-
then   India,      strengthen    the    freedom 
fighters     of    Bangla    Desh    to     fight 
Pakistan;  to defeat  the regime    and  to 
establish a free government of Bangla Desh, 
which   is  the   only   way  on   the basis of  
which the refugees will go back.   And, if 
the reply is that we are not in a position to 
do it, then we would be where we were in 
the earlier period. That is why a distinctly 
new thinking is needed; that is why coura-
geous steps must  be taken; and that is 
precisely why   we  have  come  to a stage 
where the recognition of the Bangla Desh 
Government has become a vital   issue, has 
become something which you cannot by-
pass. 

Sir, this Government has been saying all 
the time in the past that this issue is between 
the people of Bangla Desh and the lulers of 
Pakistan and that this is not an Indo-Pak 
issue. Sir, I want to ask this Government and 
I want to ask the Foreign Minister to give 
me a very clear reply. Who are the people 
of Bangla Desh ? Are they like the Indian 
Brahma; which is supposed to be here and 
there, but which has no shape, no form, 
"Nirakar Nirgu-na" ?   The people of Bangla 
Desh are a 

corporate reality, and it can have only one 
meaning and that is the elected representa-
tives of the  people who   have formed a 
Government of Bangla Desh. The Govern-
ment of Bangla Desh means the people of 
Bangla Desh and if we do not say so clearly, 
then we will be sinking deeper and deeper 
into the mire.   Sir, what is the latest 
conspiracy   of  the  United States and the 
Pakistani rulers ?   The latest conspiracy is, 
not dejure, but de facto, not overnight, but 
step by step, to compel this government to 
come to a position when  it will be said that 
the issue is between India and Pakistan.   We 
have been protesting against it. This is not an 
Indo-Pak   issue.   It   is an issue of the 
people of Bangla Desh and Pakistan.   But 
you have been driven to it and you are being 
driven to it more and more.   The only thing 
is to declare to  the whole world that we 
recognise this Bangla Desh    Government.   
We     have   got   to recognise   it.    We    
have    to   say    that no other settlement will 
be acceptable to this   country   excepting   
the   one which is arrived at between 
Mujibur Rehman, the Awami League leaders 
and the Pakistani rulers.    Unless   you make   
it    absolutely clear, our position is going to 
worsen from day to day. 

Sir, I can tell you other things; I can tell 
you other facts. In this very Parliament we 
have unanimously passed a resolution to 
support the struggle. That was done 
unanimously. In a subsequent statement in 
this very Parliament, the Prime Minister also 
said that we cannot allow the Pakistani 
rulers to settle their internal problems at the 
cost of India and on the Indian soil. 
Subsequently, she said that India would 
have to pass through a hell-fire if we have to 
settle this question. It was also said later on 
that if the international community does not 
take cognizance of the political aspect of 
this question, which is the basic aspect, 
India will be compelled to take unilateral 
action. This was stated in the House, that 
India will have to take unilateral action. But 
nobody 
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[Shri S. G. Sardcsai] knows what is 
meant by this unilateral action. I do not say 
that we want the armed forces of India to be 
moved to Pakistan. But unilateral action 
must mean something and it must begin 
somewhere. In this connection, whenever the 
External Affairs Minister has been asked, 
"Why don't you send stronger notes ? You 
were openly told that the US arms will not 
be given to Pakistan but that was a lie and it 
was exposed. Why don't you say U. S. help 
to Pakistan is an abetment of Pakistan, and 
that it is an unfriendly act," then we are told 
that it has got diplomatic implications. It 
should have diplomatic implications. Why 
not ? We are not pushing the army there. 
Nobody pushes the army there. But, if you 
want the world to understand it, you must 
send stronger notes. This is the kind of insult 
that they heap on us, the Pakistani rulers are 
driving the people into India and now they 
have got the temerity to say that they would 
send the observers there. So, these notes 
have to become stronger. 

But you do not send stronger notes. 
Implications ! What conclusion will they 
have ? The one conclusion they are drawing 
and they have already drawn is that India is 
not going to act further. That ,is why the 
question of recognition of Bangla Desh is a 
practical, vital question. It is not a 
doctrinaire question. It would not do any 
longer to say that we accept it in principle 
but we will think when the time comes. The 
time is there. In this connection—the time is 
short—certain references will have to be 
made. My friend, Mr. Yajee, said "national 
interests". I want to understand this thing. 
How do you equate the position of the 
Soviet Union and the U.S.A. from the point 
of view of our own national interest ? My 
friend is always talking of national interest. 
On behalf of the Soviet Government it was 
cates,c.-ically stated that for the whole of 
1970-71 they had not supplied   arms to   
Pakistan.   They   have 

made this thing clear. They have categori-
cally asked no only for the ending of the 
genocide but also for the recognition of the 
people of Bangla Desh and to come to a 
settlement with them. The GDR also has 
come out with these very words. Bulgaria 
has come out with this point. So many 
socialist countries have come out with that. 
May I ask the Government whether in such 
a situation they expect the Soviet Union to 
take the next step ? We are the people 
involved; it is our problem; it is our brothers 
who are fighting. Let us go one step further; 
they have gone as far as they have gone. 
Settle with the elected representatives of the 
people. That is what they have also said. We 
would not move an inch further, and expect 
them to take further steps. 

My friend, Mr. Yajee, will say this and -
that. Today the responsibility of taking the next 
step lies with us, and I have not the remotest 
doubt that if this country takes the next step, 
these sympathetic countries would support it. 
But we cannot expect them to pull our 
chestnuts out of the fire. It is wrong. It is our 
responsibility, our right. This is what we ought 
to do. If you recognise Bangla Desh, it has one 
clear meaning. We declare to the whole world 
not only politically, not only emotionally but 
also constitutionally and juridically that India 
does not consider this as a conflict between our 
country and Pakistan but India considers this as 
a conflict between the people of Bangla Desh 
and the rulers and, what is most important, 
India will not accept any solution to the 
problem which is not acceptable to the leaders 
of the Awami League. This has to be the public 
declaration to the whole world. As soon as we 
do it, so many advantages will follow. This 
question of separating the refugee problem 
from the freedom of Bangla Eesh, the military 
problem from the diplomatic aspect and all 
those things will come to an end the moment 
we say that this is the Government we 
recogn'se. They 
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will settle it with Mujibur Rehman and the 
refugee problem will be solved. You are not 
going to separate the refugee problem from 
the problem of recognition because the basic 
solution   is  the   same.   That   is why this 
Government   must realise that any further 
delay  is   going   to  be disastrous and this 
country is definitely not going to accept any 
U. N. observers.   We are waiting   for time 
like Micawber for something to turn up.    
But nothing is going to   turn  up. It is our 
action   which    will    decide   these things.   
On    this question  there are no other 
factors. It cannot be "their  interests and our 
interests".   May I know what are the 
interests ? What are the interests which are 
delaying the matter ? On the contrary, any  
further  delay    would    take    India into    a     
worse    and   worse    position and we   
might find ourselves in a position where 
India will be  compelled   finally   to accept 
these    observers.   Please take my words: it 
will not come in a fortnight; in a month; but 
if you continue like this, a day will  come  
when   it  will be impossible for you  not   to  
accept   the U. N. observers. They are great   
manoeuvrers;   they   know how   to     do   
things.   They do  not do  it overnight; 
gradually they will bring  in the idea  and  
then   they   will push forward. Already 
Pakistan  is doing it.   They say "Why do 
you not accept the observers: you have   
something to hide".   Of course, we have 
nothing   to   hide.   We cannot go on 
telling  indefinitely  this and that.    That is 
why let us look at time.    I am not   raising 
the question only from the emotional point 
of view or from the moral point of view on 
which we are all agreed. 

I am raising this question from the 
extremely pragmatic, practical and imme-
diate point of view of what must be done 
here and now. Recognise it. It has been said 
and very correctly said about aid. 
Everybody knows that the Government of 
India is helping them but the fact is, if you 
want to help them more effectively, you 
have to recognise that Government, other-
wise you have to go about it in a stealthy 
and clandestine fashion.   The whole world 

knows it. Do it more effectively. Once you 
recognise the Government, then you can 
come up and say : 'These guerillas are 
fighting and we are going to help'. Then 
thousands of Indian volunteers can go. What 
did North Vietnam do ? Everybody knows 
that North Vietnam gave full support and 
North Vietnam never pushed its army but 
they openly declared: 'They are our brothers, 
we are helping them. We will fight for them'. 
So let us recognise it. Tomorrow the Indian 
youths and the Government can say: 'We are 
helping them'. Before the Indian Army went 
to Goa; we were going there as satyagrahis 
with the full help of the Government. Nehru 
was saying : 'We are not intervening in Goa', 
Goa saying like that. If you want to 
effectively intervene, if you want to arm 
them sufficiently, if you want them to be 
effective, without recognition it cannot be 
done. Tinkering with the problem will lead 
nowhere. I do not agree with Mr. Biju 
Patnaik when said that the guerillas cannot 
liberate whole areas. Actually whole areas 
have been liberated in South Vietnam by the 
guerillas. The North Vietnam aeroplanes did 
not go there, their tanks did not go there. No-
body said that the North Vietnames tanks 
were there. So all this can be done. In this 
connection, for goodness sake, do not raise 
the bogey of war. Nobody wants war. It is 
one thing to say that we do not want war, it 
is another thing not to go full steam with 
political and diplomatic decisions and such 
decisions as regards material help which are 
the immediate need. Let us do this within the 
next 2 or 3 months. After that we will judge 
the situation again. Give them recognition. 
Strengthen the guerillas. Diplomatically tell 
the whole world : 'Settle with Mujeeb. India 
refuses to negotiate whether in the US or 
anywhere else. We refuse just to negotiate 
the question of the refugees'. You tell them : 
'Accept the simple position and settle with 
Mujeeb, we would not Uilk about anything 
else'. Then the Government will have the 
fullest support of all Indians   and   there   is 
no doubt about it. 



107 Re recognition of [RAJYA SABHA] Bangla Desh 108 

|Shri S. G. SardesaiJ 
World opinion is with us. Do not be worried 
about it but the moment has come when 
further hesitation or vacillation will not help. 
We are not questioning your motives but 
there are some moments in history when 
decisions are taken at a given moment. If 
you fail, history is not going to pardon this 
Government. So deal with the concrete 
situation and do specific things right now, 
here and now and in that sense, I agree with 
Mr. Chagla who said : 'Why at the end of the 
session, we should recognise this 
Government to-day'. Doit immediately. All 
this kind of thing—acceptance in principle, 
rejection in practice— please save us from 
this situation. 

"SHRI SASANK.ASEKHAR SANYAL 
(West Bengal) : Hon. Mr. Deputy Chairman, 
Sir, the official language of Bangla Desh is 
Bengali. The official language of my State is 
also Bengali. I, therefore, would like to 
speak in mat language when Bangla Desh 
issue is being discussed in the House. 

SOME HON. MEMBERS : He shall not 

follow you. 

SHRIMATI PURABI MUKHOPADH-
YAY (West Bengal) : Mr. Deputy Chair-
man, Sir, we also do not follow many things 
here. This is the function of the Interpreter to 
interpret the speeches. The way he has been 
recieved here, I am shocked to see. But the 
thing is this that we have right to speak in 
our own language in this House and that has 
been accepted by the Government and 
Parliament. 

MR. DEPUTY CII1RMAN ; No body 
denies that right.  

SHRI SASANKASI kll \K SANYAL : Sir 
1 am \TI> much happy to find thai my old   
fiiend   and   sister,   Shrimati   Purabi 

♦Original speech in Bengali. 

Mukhopadhyay, has come to my rescue. So 
I am not afraid of anybody. 

Sir, on the 31st March, 1971, both 
Houses of Parliament passed a unanimous 
Resolution on the issue of Bangla Desh. At 
that time the image of India appeared in all 
her glory of past traditions to the entire 
world. The people of the world were 
astonished to find how a few freedom fighters 
were prepared to sacrifice their lives as they 
were carrying on a non-violent struggle in 
East Bengal in order to bring a 
democratically elected Government into 
power there. It seemed to us that those 
freedom fighters must have received the 
blessings of Gandhiji; they must have been 
inspired by Gandhiji's non-violent struggle. 
So Gandhiji's philosophy of non-violent 
snuggle found practical application in East 
Bengal. The people of the West, who do not 
understand the effectiveness of nonviolent 
struggle, were for some time taken aback by 
such a non-violent struggle in East Bengal. 
But, ultimately, they were moved by it. 

What is the condition today after four 
months? We were all parties to that unani-
mous Resolution passed by Parliament. To 
day the people of India have put the 
Government of India and Parliament to the 
dock. They say that we were responsible for 
generating this hope in their minds that in 
the near future East Bengal would come out 
from the clutches of dictatorial rule of 
Pakistan. On account of that hope they 
dreamed that two Bengals again would 
establish cultural links, two Bengals again 
would be bound by the ties of friendship. 
The refugees, who came to India after the 
partition of the country, hoped that they 
would be able to go back to the i r  home-
land. The same hope was being harboured 
by Ihc refugees who are coming at present 
from Bangla Desh to India. But after four 
taunt h» a! i their hopes are dashed u> the 
ground. Whj has Jt been So? I hi- freedom 
figbiei    .   Bangla  Desh now feel that we 
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are not sincere to fulfil the commitments, 
made to them. The Military Government of 
Pakistan has a'ready accused us of in-
terfering into their internal affairs. The 
Government of Pakistan is already displea-
sed with us. We now find ourselves in a 
very awkward situation. What should be our 
answer to the people of India when they 
have already put us to the dock over the 
question of Bangla Desh? 

Mr. Deputy Chairman, Sir, during our 
childhood days we studied appropriate 
proposition in Rowe and Webb's English 
Grammar. We have come to know that this 
recognition will be given at the appropriate 
time. The appropriate time was when we 
expressed our solidarity with the freedom 
struggle in Bangla Desh. At that time, in our 
heart of hearts, we recognised the 
Government of Bangla Desh. Therefore, it is 
now our duty to give formal recognition to 
that Government. 

When Parliament passed the unanimous 
Resolution on Bangla Desh on the 31st 
March, 1971, we fell that the Government of 
India would take another fifteen days to 
complete ceitain formalities before giving 
formal recognition to the Government of 
Bangla Desh. But many months have passed 
since the date of passing that unanimous 
Resoultion by Parliament. We are still in a 
dilemma over the question of giving formal 
recognition to the Goverment of Bangla 
Desh. We should take into account the merits 
and demerits of giving foimal recognition to 
the Government of Bangla Desh now. If we 
had given formal recognition to the 
Governmcut of Bangla Desh shortly after the 
unanimous Resolution was passed by 
Parliament, we would have been able to give 
all material help lo the freedom fighters. We 
could have induced the refugees from Bangla 
Desh, including the refugees who came to 
our country after the partition of the country, 
to light in the liberation struggle ol Bangla 
Desh after haying equipped ih.-m .ii!. 
necessary arms and ammunition. We could 
have told the people of Bangla Desh 

not to come as refugees but to fight for their 
liberation. They would have certainly 
listened to us if we had stood behind them 
with ali help. In this manner we could have 
prevented heavy influx of refugees to our 
country. 

Sir, in March, 1971, the military junta in 
East Bangal was tohl y unprepared for any 
war. If we had given all material help to the 
freedom fighters at that time, East Bengal 
would have achieved her independence 
within fifteen days. Once an independent 
country, no world power or the world body 
could have snatched that independence 
away; of course, some world powers might 
have raised hue and cry for that 
independence. If Bangla Desh becomes an 
independent country, India can live in 
friendship with her. We are waiting for that 
opportunity to come. 

Sir, what has actually happened within' 
these four months ? Pakistan has increased 
her military prowess as she is receiving arms 
aid from foreign countries. She is trying to 
make it appear that the conflict between East 
Bangal and West Pakistan is actually a 
conflict between India and Pakistan. In such 
an effort, she has been successful to some 
extent. 

Pakistan may start a war against us. 
Perhaps we are delaying recognition to the 
Government of Bangla Desh in order to 
avoid a confrontation with Pakistan. But 
may I know from my friend, Sardar Swaran 
Singh, that Pakistan will not attack us if we 
do not recognise the Government of Bangla 
Desh ? Pakistan attacked our country even 
when she was comparatively a weak 
country. She has now become powerful; so 
she must attack us. In a sense, it is attacking 
us daily on our borders. If these border 
attacks become someday widespread, we 
shall have to counter-attack then in self-
defence. But Pakistan will accuse us of heinu 
offensive and that nccusa IIOM of Pakistan 
will be accepted b) many big powers of the 
vorld. In the world body we shall find 
ourselves in the dock. Therefore , Sir, my 
humble submission is that we 
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[Shri Sasankasekhar Sanyal] 
must recognise the Government of Bangla 
Desh immediately, although there has been 
considerable delay to that effect. As one has 
said "delayed is denied" but I will say, 
"better late than never". So we should give 
immediate recognition to the Government 
of Bangla Desh. It will enable us to send the 
demoralised refugees back to their 
homeland. It may save us from further 
influx of refugees to our country. 

War with Pakistan is inevitable. Pakistan will 
definitely impose war upon us.    In order to 
save Pakistan  from her present difficulties   
in   Bangla   Desh   the   United States of 
America will surely induce her to have a war 
with India.   I suspect Shrimati Indira Gandhi  
may also go on American line. Perhaps she 
desires a war with Pakistan.   I may be 
excused for saying so by my Congress 
friends.    Pakistan   now  requires a war with  
Ind ia  in order  to thwart the freedom 
struggle in Bangla Desh.  Similarly a war 
with Pakistan will enable Shri-mati Indira 
Gandhi to relegate her  pledge of  "Garibi 
Hatao"  to   the   background. Again by   war 
with Pakistan, the bureaucratic machinery, 
capitalists and monopolists of our country 
will be most benefited. Then, progressives 
like Sheel Bhadra Yajee, Arjun Arora and 
Chandra Shekhar will not be able to guide 
Shrimati Gandhi. She will then be guided by 
bureaucrats and monopolists. 

The world powers, for some time past, 
have been hatching a Plot to corner India on 
Bangla Desh issue. Their conspiracy against 
India is also meant for the destruction of 
freedom struggle in Bangla Desh. We 
should not give them further scope for 
conspiracy against us and the freedom 
struggle in Bai gla  Desh. 

Sir, we should gird up our loins and give 
a helping hand to the freedom fighters of 
Bangla Desh. Their victory will be our 
victory; their defeat will be our defeat. 

1 hank you. 
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MR. DEPUTY CHAIRMAN : It is a 
matter of history.     Mr.   Ansari,   it is a 
matter of history and let us not  interpret 

history  in this House.     Let    us   coniine 
ourselves to the present matter. 
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MR. DEPUTY CHAIRMAN : Let us not 

interpret history. Mr. Rajnarain please 
continue. 

 

 
MR. DEPUTY CHAIRMAN : He is 

quoting from Maulana Azad's book, "India 
Wins Freedom". 
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MR.   DEPUTY   CHAIRMAN  :    Mr. 

Ansari, just listen. We normally adjourn at 
5.00 P. M. That is why I am asking you. I 
will be adjourning the House at 5.00 p. M. 

 

 

MR.   DEPUTY    CHAIRMAN : One 
minute please. I think we can allow Mr. 
Ansari to complete his speech before we 
adjourn. Please continue. 
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SHRI SUNDAR SINGH  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

: 
Sir, his speech will   remain   unfinished, if 
we adjourn. 

SHRI PITAMBER DAS : In case we 
have to adjourn, let his speech remain 
unfinished. 

MR. DEPUTY CHAIRMAN : If that is 
the desire of the House, I have nothing to 
say. This is a Private Member's Resolution 
and we can adjourn for the day. As per the 
desire of the House, the House stands 
adjourned till 11.00 A. m. on Monday, the 
2nd August, 1971. 

The House then adjourned at five 
of the clock till eleven of the clock 
on Monday, the 2nd August, 1971. 


